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Op~n Ceurt 

CENTRAL AD~UNISTRATIVE TRIBUNAL 
ALLAf:IABAD . B~CH ALU~AP._. 

Civil Misc. Contempt Appli;cation No.228 of 2003. 

In 

Original Application No.136 of 2000. 

Allahabad this the 13h,d day of ~flay 2004. 

Hon'ble A'ir . Justice S.R. Singh, V.C. 
I-ion 'ble -~_Q..R. Tiwari. A. M., 

Vishnu Dayal Tiwari 
a/a 48 years s/o Shri /vlisri Lal, 
R/o Infront of Railv-1ay Station, Fatehgarh, 
Post Off ice Nag l a Na in Bholepur, District 
Farrukhabad. 

• , ••••• Applicant. 

(By AdvQcate : Sri T.s. Pandey) 

Versus • 

l· Shri Kali Shanker 
Divisional Railway Nanager, 
North Eastern Railway 
Izatnugar, Division, Bare illy. 

2. Shri Sukhvir Singh 
Senior Divisio nal Personnel Officer, 
North Eastern Railways, 
Izatnagar Divi sioo , Bareilly. 

• • •••••• Respondents • 

(By Advocate : Sri K.? . Singh) 

0 R 0 ER - .... - - - -· 
(By Hon'ble Jllr. Justice S.R. Singh, V.C.) 

Sri T .s. Pandey le arna d counsel for the app licant 

states that order passed by the Tribunal has been complied 

with. In that view of the matter, Sri r.s. Pandey learn::d 

counsel for too applicant does not want to pre ss this 

contempt app licati on. Accordingly~ the same is rejected. 

'~- -A. tA . v.c. 
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